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The Lok Sabha met at Eleven o f the Clock

[M r. S p e a k er in the Chair]

MEMBER SWORN 

Shri Arvindkumar Mohanlal Patel (Rajkot)

ORAL ANSWERS TO QUESTIONS

Playing of National Anthem in 
Cinema Houses

*1063 SHRI SUKHDEO PRASAD 
VERMA : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased 
to slate :

(a) whether the playing of the National 
Anthem in Cinema Houses is being stopped ; 
and

(h) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDINI 
SATPATHY) : (a) No, Sir.

(b) The question docs not arise
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SHRIMATI NANDINI SATPATHY: 
No, Sir ; we do not propose to stop playing 
of National Anthem in cinema houses. It 
is not a fact that the National Anthem was 
not shown proper respect in the cinema 
houses. In fact, during the course of these 
few years, this has become a habit with the 
people. People have got accustomed to this 
thing and they are standing up and showing 
proper respect. Maybe in certain cases, 
some people are not showing proper respect. 
That does not mean that we should stop play-
ing the National Anthem. That means they 
will never get a chance to learn it.
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SHRIMATI NANDIN1 SATPATHY : 
In fact, as I have already said, wc want 
people to learn to show respect to National 
Anthem. It may be that in some places they 
are not showing proper respect. In this 
connection, wc expect co operation fiom all 
political parties and those who are responsible 
for educating the masses of our country.
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SHRIMATI NANDINI SATPATHY : 
The cinema houses are expected to keep tbe 
doors closed till th« national anthem is over.

I do not know whether there are any instances 
where this is not followed. After all, the 
cinema houses come under the jurisdiction 
of the State Governments. Already, a 
number of times the State Governments and 
the Chief Secretaries of different States were 
requested to look into this aspect. We will 
request them again to look into it.

SHRI PRABODH CHANDRA : Is the 
government aware of the fact that the respect 
that is gtven to the national anthem in other 
countries is much more than what is being 
given to the national anthem in our country ?

MR SPEAKER : He is asking for an 
opinion.

SHRI SAMAR GUHA : The hon
Minister said that cinema is a State subject. 
But thc national anthem is a Central subject.

MR. SPFAKXR : He can make any sub-
ject n Central subjcct.

SHRI SAMAR GUHA : I do not know 
if the hon. Minis’cr ever had an occasion to 
go to a cinema But it is thc experience of 
those who see cinema almost every day that 
before the plav of the national anthem is 
over, theie is a great rush towards the door 
which is very bad. This is actually an 
amusement type of patriotism. I do not 
know why only cinema houses have been 
selected to inject this amusement type of 
patriotism into our people 7 Why is it that 
other community functions have been left 
out ? Will Government reconsider the whole 
issue ?

MR. SPEAKER : For the present, the 
question concerns only the cinema houses,

SHRIMATI NANDINI SATPATHY : 
No disrespect is shown to the national anthem 
anywhere. But cinema houses are places 
wheic all types of people congregate. It was 
in 1963 that this was introduced at the time 
of Chinese aggression. It was felt that people 
should imbibe the spirit of national integrity 
and they should learn to respect the National 
Anthem. This is a place where all types of 
people congregate and that is why this deci-
sion was takrn and the cinema house owners 
were requested to show this at the end of the 
film.
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THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECTRONICS, MINISTER OF HOME 
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRrMATl 
INDIRA GANDHI) : As my colleague has 
pointed out, this decision was taken at the time 
of Chinese aggression. It v as felt that the 
National Anthem should be played after 
every function, not only after cinema shows 
It is now the last item of almost every 
programme. Playing it in cinema houses 
docs give an opportunity to a large number 
of people to hear it and to know it, who 
otherwise might remain unfamiliar with it. 
This is not a matter of policy or principle. 
We would like more people to learn the 
National Anthem ; even hearing it does* enable 
them to recognise the tune and the words. If 
it is felt that this should not be done, the 
question can certainly be considered But it 
is incorrect to say that it is played for amuse-
ment of any kind. It is Hue that many 
cinemas open their doors at the time and 1 
think we should take up the matter. I hope 
that we will be helped by Members of Parlia-
ment whether they are in the Opposition or 
on our own side, who can try ‘o look into 
this matter in their towns and constituencies. 
We cannot force cinema house owners. It is 
only the local authoiities, municipalities or 
coipoialions or whatever local authority there 
is in the S'a'es, who can take up this matter 
Shri Piloo Mody, not loudly but in a loud 
enough whiiper asked me whether Opposition 
leaders had a'ked us to stop the playing of 
the anthem. So far as I can icmembcr, that 
decision was io connection with TV and 
radio and that was done.

SHRI PILOO MODY : If 1 may claiify, 
on one of the occasions that we met during 
the war it was suggested that this might be 
done away with in the cinema houses and if 
I remember rightly, you seemed to appieciatc 
the idea. However the suggestion that I 
should like to make in this matter is to play 
it on the All India Radio would not be a bad 
idea and much larger audiences would get an 
opportunity o! healing it. But in the cinema 
houses where you have a lot of people, this is 
what happens. For instance, the day before 
yesterday, I went to Vigyan Bhawan where 
they were showing a film mostly for Members 
of Parliament ; Shri Atal Bihari Vajpayee was 
there ; I happened to sec him ; even when 
the National Anthem was being played at 
Vigyan Bhawan in a show meant for Members

of Parliament, there were umpteen people 
going out of ihe House. I think that this is 
veiy disrespectful. Particularly when the 
house is dark and people have been sitting 
foi a long time it ij psychologically not the 
right moment to do something like that. 
Therefore, 1 strongly recommend that it is 
resumed again on the All India Radio if the
Prime Minister is keen about it, but not in
movie houses; that is iny submission.
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MR. SPEAKER : It is a suggestion for
action.

Inquiiy into Death of a College Student by 
A.U.S. I7. Sub-Inspcctor at Katwa 

Station in Burdwun District

- I -

*1064. SHRI P. GANGADEB :
SHRI M. S. SIVASAMY :

Will the Minister of HOME AFFAIRS be 
pleased to state ;

fa) whether any enquiry was held in the 
case of a College student who was killed and 
a College teacher injured by the Border Secu-
rity Force Sub-Inspector at Katwa Station in 
Burdwan District on 2nd May, 1972 ; and

(c) if so, the outcome thereof and the 
steps taken by Government against the wid 
Sub-Inspect or ?

THE MINIS'!F.R OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI




